
N O T I C E  
 

Court No. 05 :- (1) Please  take notice that  the cases which were listed  on 

29.11.2021 in Daily Cause List shall be listed on 02.12.2021 in the Supplementary 

Cause List before Hon’ble Mr. Justice S. Chandrashekhar and Hon’ble Mr. Justice 

Ratnaker Bhengra. 

(2)  Mentioned Bench Slips case No. Cr. Appeal (D.B.) No. 382/2018, 

L.P.A. No. 571/2017 & L.P.A. No. 505/2019 (Assigned cases) shall be listed on 

Thursday 02.12.2021 before Hon’ble  Mr. Justice  S. Chandrashekhar and Hon’ble 

Mr. Justice Ratnaker Bhengra. 

 (3) Mentioned Bench Slips case No. 

1. Cr. Appeal (D.B.) No. 865/2012 
2.  Cr. Appeal (D.B.) No. 591/2011 
3. Cr. Appeal (D.B.) No. 612/2012 
4. Cr. Appeal (D.B.) No. 189/2014 
5. Cr. Appeal (DB.)  No. 13/2020 
6. Cr. Appeal (D.B.) No. 315/2013 
7. Cr. Appeal (D.B.) No. 53/2016 
8. Cr. Appeal (D.B.) No. 1343/2018 
9. Cr. Appeal (D.B.) No. 485/2001 
10. Cr. Appeal (D.B.) No. 571/2011 
11.  Cr. Appeal (D.B.) No. 488/2014 
12.  Cr. Appeal (D.B.) No. 58/2016 
13.  Cr. Appeal (D.B.) No. 337/2012 
14.  Cr. Appeal (D.B.) No. 115/1995 
15.  Cr. Appeal (D.B.) No. 517/2001 
16.  Cr. Appeal (D.B.) No. 65/1995 
17.  Cr. M.P. No. 992/2021 
 
 Shall be listed on Tuesday 07.12.2021 before Hon’ble Mr. Justice  

S.Chandrashekhar and Hon’ble Mr. Justice Ratnaker Bhengra in Court No.  05. 

  

                   By Order, 

                              Sd/- 

Dated the 01st   December, 2021                        (Sanjeev kumar Das) 

High Court of Jharkhand, Ranchi                                              Joint Registrar (L&C) 

 
 


